
THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAIY, NAGALAND, N4IZORAM AND ARUNACHAL PRADESH)

NO.HC.Vrr-60/2006 I 3265 I A

From Shrl Saptarshi Garg ,
It.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, Shrr Ratnadip Bhattacha rjee,

Special Judge NDPS Court,

(Attached as Faculty at ludicial Academy, Assam)

A
Dated Guwahati ,rn" l2 April, 2023.

Su b:- Station leave Permission.

Ref:- No. Spl/liNDPS/69 dated 72.04.2023.

Sir,

With reference to the above, I am directed to inform you that you have

been granted station leave permission with the official vehicle, at own cost,

on 18.04.2023, as prayed for.

Yours faithfully,

9d1__
]T. REGISTRAR ruIGILANCE)

Memo No.Hc.vrI-60 t200613266/dated lL'o q'2 oL)
Copy to

{th e Project Manager, Gauhati High Court

.RE I VI ILA


